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The Formatting Details MARK YOUR

CALENDARS
Font : Times New Roman
Heading Size : 16 Abstract
Subheading Size : 14 Submission
Body Size : 12 Deadline
Footnotes : 10 31 January 2019

Margin : 2.54 cm - 2.54 cm

Line Spacing : 1.5

Citation Style : Harvard BlueBook Citation System, 20th Edition
Word Limit : 5000-8000 Words (including footnotes)

Last Date of
Registration
8 February 2019

Final Paper
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Few Important Guidelines SO SSIon

Deadline
» Co-authorship upto two co- authors is permitted. 10 February
» Plagiarised content will not be accepted and will be dealt strictly. 2019
e In the event that the abstract is selected and the final submission is found
plagiarised, the participation shall stand void. No Liability Clause:

« Any deviation from the prescribed formatting details shall result in disqualification. = ¢pe Organisers are not

 All submissions shall be made in (.pdf) or (.docx) format. liable for the

» Final submission shall include both, the abstract and the final paper. consequences of any

» Late submissions will not be entertained. unpredictable event that
 In case of queries contact CRAT on the given mail id crat@sl/sh.edu.in might lead to disruption

« Submission of the 'Abstract’' and 'Paper' to be made to cratjournal@slish.edu.in  or cancellation of the
event.



The Registration

CONTACT
Student Delegates - 2000 per
UsS

Other Delegates - 3000 per

pax.

A person may register for the Symbiosis Law School, Survey No. 292, Off
Bangalore Highway, Mamidpalli (V), Nandigama (M),

Rangareddy (Dist.), Telangana State, 509 217

Conference as a Delegate even
without presenting a Paper. Fees
for such delegates will be 1500
per pax.

NOTE

Kindly bring a valid

College/Organisation ID Card for

verification. (Mandatory) crat@slsh.edu.in +91 96868 25577
Accommodation and food will be +91 99120 54887

provided to all participants.
In-Station Travel Costs are 'NOT
INCLUDED' in the Registration
Fees. (If Required, Please
Contact - +919686825577,
+919912054887)

Conference Kit will be provided
on arrival and the participants will
have 'Access to All Sessions'.
Payment Details will be mailed
upon selection of the 'Abstract'.
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